
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD. 

O.A.N0,1005/90 & M.A.NO. 431 of 1992. - tween 	 Dated: 29.5,1992, 

Ch. Balavenkat Reddy 	 ,•• 	 Applicant,,/Respowlent 
in M.A. on the file of 
the Tribunal 

And 
Union of India per General manager, S.C.Railway.. Rail nilayam, Sec-ba 
Senior Divisional Personnel Officer, South Central Railway,, Division; 
Office(Persennel Branch) Gunta]cal,-' 	 J 
Divisional Commercial Superintendent, South Central Railway, Guntak 

Respondents/Applicants 
1 to 3 in the MA on the\ 

- 	 file of the Tribunal*  u- 
Counsel for the Applicant 	:frSri. G.Ramachandra Rac, 
Counsel for the Respondents 	: Sri1  N.V.Ramana, SC for Railways. ------ 

CORAI4: 

Hon'ble Mr, R.Balasubramanian, Administrative Member 
Hon'ble Mr. C.J.Rey, Judicial Member, 

The Tribunal made the following order:- 
There is an MA.431/92 in OA 1005/90 filet by the respondents 

with a prayer to vacate the stay which was granted on 11.12.1.990, in 
which the applicant was directed to be continued without resersion. When 
this matter came up for hearing, Mr. Panduranga chari reports that his 
counsel is out of station and wants time after 15th June,,92, Per this 
Mr, Rajeswara Ras was vehemently opposing on the ground that the applic? 
is continuing in service because of the interim order granted by this 
Tribunal and the petition should be disposed of, 

In view of the facts that the learned counsel for the applic 
is not in town, we are inclined to grant time up to 8.6.92. List the ' 
case along with MA for final hearing on 8.6,92, 

The stay granted earlier on 11.12.90 shall stand automaticat 
vacated if interim order is not extended on that day specifically by wa 
of written orders. 	

/ 	 A 	 AL 

Depüty Registrar(J4d1J,) 

- Copy to:- 
1. General Manager, South Central Railway, Union of India,. Railnilayam, 

Sat', 1 neo rh 

Senior Divisional Personnel Officer, South Central Railway, 
Office(personnel Branch) Guntakal, 
Divisional Commercial Superintendent?  South Central Railway, 49  One copy to Sri. G.Ramachanara Rae, advocate, cAT,Hyd. 
One copy to Sri. N,V.Ramana, SC for Railways, CAT, Hyti. 
One spare copy. 	- 
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THE HON'BLE MR.T.0 	kA.SEICJ-iJ.RREDDYZ 
MEMBEF(juDL) 

AND 

THE HON'13LEI4Jc.C.J. ROY g NEM3jLR(jnn) 

Dateds 	//-1992. 

ORDER 
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.fl.A..Ord/re4/Rejected. 
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